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M6, Shri George Fernandes:
Limaye:

Shri Madhu
Shri A, Sreodharsn:

Will the Minister of OCommerce be
pleased to state:

(a) the quantum and value of the
cigarettes manufactured in India
annually;

(b) the quantum and value of the
cigarettes exported from India an-
nually; and

(c) whether a concession in exise
duty given to thy exporters of In-
dian cigarettes and if so, the extent
thereon?

The Minister of Commerce
Dinesh Singh):

(Shri

(a) and (b): Two statements are
Iaid on the Table of the House, [Plac-
ed in Library. See No. LT-1148/67].

(c) Full rebate of excise duty paid
on Indian cigarettes (including un-
manufactured tobacco contained
therein) is given on their export
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